INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD BENCHES, AHME DABAI)

LIST OF ORDERS TO BE PRONOUNCFI) ON 12.08.2026

S.No. |ITA/MA/SA No. Assessee name Bench |Dateof Result
Hearing
Author : Dr BRR Kumar, VP Co-author: Shri Rahul Chaudhary, JM
1 |ITA No. 1398/Ahd/2026 Anunay Fab Limited Vs. DCIT B 17.06.2026 |Partly allowed
2 & 3 |ITAN0s.1680-1681/Ahd/2025 |Bipinkumar Kaniayalal Soni B 16.06.2026 [Partly allowed for statistical
purposes
Author : Shri Tapas Ram Misra, JM Co-author: Shri Narendra Prasad Sinha, AM
" 1 |ITA No. 642-Ahd-2025 Shree Saras Spices And Food Private| A [03-08-2026  |Dismissed
Limited




